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. territorial waters are withhl' their 
I domain and it is a tttate subject 8IaiD. 

Some of the States have informed us 
that they are working on the Bills 
also. 

We are also ~Ykg to frame a model 
Bill. It is with the Law Department 
now. As SOOn as it is ready, we will 
send· it to the States. 
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News Item Captioned ''Dream House 
that Never Was" 

+ 
*184. DR. BlJOY MONDAL: 

SHRI G. M. BANATWALLA: 

Will the Minister of WORKS AND 
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state: 

(a) whether Gov0rllm:mt·s ;-ttte:.
tion has been drawn to the press it"nl 
appearing in Hindustan Times dated 
the 29th January, 1979 under the 
heading "Dream House that never 
was"; 

(b) the number of plots and flats 10 
Ifar allotted by the DDA since it WIll 
set up; and 

(C) how much profit DDA 
earned So far? 
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DR. BIJOY MONDAL: I would like 
to know whether it is a fact that DDA 
acquires land at less than Rs. 8 per 
square metre from the owners and 
sells at more than Rs. 100 per square 
metre, and whether it is also a fact 
that in some cases these plots are 
auctioned at ex.orbitant prices at 
more than Rs. 500 per square metre. 
What is the total annual administra
tive expenditure of the DDA? 

THE MINISTER OF WORKS AND 
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR 
BAKHT): It is correct that the DDA 
acquires land at a much lesser cost. 
But about 40 per cent of the land is 
left fOr community service and then 
developmental activities are also 
undertaken. The cost of these also 
goes into the cost of the land which 
is sold to the beneficiaries. 

, DR. BIJOY M'ONDAL: I would like 
to know whether it is a fact that third 
class materials are used in the con
struction of flats. I have heard some
body saying that Delhi is a paradise 
for the contractors. My question is 
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whether the Government is wU1iDI to 
inquire inta this. 

SHRI SIKANDAR BAKHT: This is 

too general a ~ for anything to be 
said. If there is any specific instance, 

we shall certainly inquire into that. 
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SHRI SIKANDAR BAKHT: I will 

require notice for this. 
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Availability and Requirements of 

Teesta Water 

.185. SHRI K. N. DASGUPTA: Will 

the Minister of AGRICULTURE AND 
IRRIGATION be pleased to slate: 

(a) what is the monthly average 

discharge available ill cusecs from the 
Teesta river in West Bengal near B.G. 

Railway bridge; 

(b) what is the monthly average 

requirement of Teesta water in 
cusecs for irrigation purposes in 
North Bengal districts as suggested 

in the Project report on Teesta Bar
rage under construction; and 

(C) how many cusecs of Teesia 
water are demanded by Bangladesh 
during dry season? 

THE MINISTER OF AGRICUL.. 
TURE AND IRRIGATION (SHRI 
SURJIT SINGH BARNALA): (a) to 
(c). A statement is laid on the Table 
of the House. 

Statement 

Reliable data regarding water avail
ability are not available. However, the 

data regarding availability at Ander

son Bridge and requirements of India 

and Bangladesh are liven below: 




